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(b) if so, whether any advice has been 

given to the Government of Madhya 
Pradesh in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHEB SHINDE): (a) and 
(b) In the Chief Ministers' Conference 
held in April, 1967, it was suggested that 
the necessity of inter-distriot movement 
restrictions of foodgrains may be 
reconsidered by the State Governments 
which also include Madhya Pradesh. 

COMPLAINTS REGARDING GENERAL 
ELECTIONS 

52. SHRI R. S. KHANDEKAR: Will 
the Minister of LAW be pleased to 
state: 

(a) how many complaints have been 
received by the Election Commission 
during this year in regard to the last 
General Elections; 

(b) what is the State-wise breakup; 
and 

(c) what is the nature of the com-
plaints? 

THE MINISTER OF LAW (SHRI P. 
GOVINDA MENON): (a) to (c) The 
information is being collected and will 
be laid on the Table of the House when 
available. 

12 NOON 
[THE CHAIRMAN     (THE HON.    SHRI 
V. V. Gnu)  in the Chair.] 

FELICITATIONS TO THE 
CHAIRMAN 

THE PRIME MiNISTER AND 
MINISTER OF ATOMIC ENERGY 
(SHRIMATI INDIRA GANDHI): Mr. 
Chairman, Sir, may I, on behalf of all of 
us, extend a hearty welcome to you? In 
your case, Sir, it is really a question of 
welcoming you back to the precincts of 
Parliament. You are no stranger to this 
building, having had a long and 
distinguished career, a parliamentary 
career, yourself.    With 

your rich and varied backgound as one of 
our leading freedom fighters, a veteran 
labour leader, a Minister, a Governor and 
an elder statesman in the post-
Independence years, you will no doubt 
bring to bear on your high and exalted 
office the valuable experience of a long 
and dedicated political career. We look 
forward to your wise guidance in the 
conduct of tha deliberations of this 
House. 

I should like to take this opportunity, 
on behalf of the Government, to assure 
you, Sir, that you wiU at all times have 
our fullest support and co-operation in 
your task and of upholding the dignity of 
this august House, its privileges and the 
privileges of each of the hon. Members 
here. 

Once again, I welcome you most 
heartily. 

SHRI DAHYABHAI V. PATEL: 
(Gujarat); Mr. Chairman, Sir, on behalf of 
my group, myself and, I believe, the other 
friends in the Opposition, I have great 
pleasure in associating myself with the 
remarks that have fallen from the lips of 
the Prime Minister. You are no stranger 
to Parliament. You come here after a very 
distinguished career, beginning with your 
life as one of the earliest freedom 
fighters, then as a Minister in the 
Government of Madras during the early 
days when we still were under the British 
rule and then later on, as Minister in the 
Government of India; you have also 
served the Government of India with 
distinction abroad as High Commissioner 
in Ceylon; you have also represented this 
country at international labour 
conferences. You have always brought 
distinction to yourself as one who has 
spoken for the down-trodden, for the 
poorer classes of this country. May we 
expect, Sir, that during your regime, not 
only- the down-trodden, but the neglected 
corner of this House will also receive its 
due attention and that 
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we will not suffer from any disabilities 
that we used to during your predecessor's 
time? 

SHRI BHUPESH GUPTA (West 
Bengal): Mr. Chairman, Sir, it is a great 
privilege and pleasure lor me to welcome 
you to this House. I belong to what you 
may call the superannuated category of 
parliameriTarians since independence. 
Yet, we do not retire as many others in 
high places do not retire. But, Sir, one 
thought comes to me as I welcome you. 
Although you are the nominee of a parti-
cular party, we have known you in 
certain other capacity and situation. How 
could I forget that some years ago you, 
on a question of principle of the Bank 
Award, resigned from the Government 
and identified yourself with the interests 
of those struggling bankmen? I also recall 
the day, immediately after your 
resignation, when we two appeared on 
the same platform to speak t0 the 
bankmen. Then, Sir, the parting of the 
ways took place—you went in one 
direction after that meeting and I 
continued in my direction. Now, we have 
assembled here again. 

Mr. Chairman, you have come to 
occupy this high and august office at a 
crucial moment in our constitutional and 
political history and I am sure that you 
are acutely conscious of this formidable 
fact of our political life. As you are here 
sitting in this House, I am sure that you 
are aware of the fact that this House 
which is supposed to be the 
representative of the States has acquired 
a certain anomalous character. For 
example, in the States, in eight States of 
India, today the party which is occupying 
the Treasury Benches is in the 
Opposition; we are on the Treasury 
Benches. This is the kind of dichotomy 
and dual power jn a constitutional set-up 
which has arisen. I mention this thing be-
cause our function is to protect the 
interests of the States. We are specifically 
assigned the task of looking after the 
interests of the States in terms of the 
Constitution.   That is why 
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the Council of States was created by the 
foundation of the Constitution. We have 
been functioning eve.r since. Today by 
the will of the people, the federal 
principles of our Constitution have come 
into play. Today, you hav© to find here, 
Mr. Chairman, the fulfilment of your 
high office in upholding the fundamental 
rights and the constitutional, political and 
legal privileges of the States in so far as 
the Centre-State relations are concerned. 
Here shall be hammered out in the course 
of the coming months and years, under 
your Chairmanship, a certain thing which 
is new in our constitutional set-up, at 
least from the point of view of practical 
politics, namely, the Centre-State 
relations. I do hope, Mr. Chairman, that 
under your guidance and leadership we 
shall succeed in fashioning, with our 
common effort, common endeavour and 
common wisdom, the proper 
fundamentals, the proper norms, for a 
federal set-up. 

Mr. Chairman, I am also very glad that 
you are here today because you had been 
identified with the working class 
movement in your times. Today it is the 
working people who are coming at the 
top of the world. They are asserting 
themselves and without themj nothing is 
worth living for, nothing is precious, 
nothing is glorious, and that is why I 
welcome you. When I welcome you, I 
have these particular aspects in mind. 

Mr. Chairman, now I should like only 
to say one thing more here i"-this 
connection and that is that you are 
undoubtedly in charge of the House. The 
dignity of the Chair is of fundamental 
importance, but dignity must base itself 
on the affection of the people, love for 
democracy and the passionate 
consideration for the norms of 
democracy, especially whe« the 
Opposition which is morally powerful 
but numerically weak has got to be 
defended against certain other things 
from certain other quarters. Therefore, 
the dignity of the House, Mr. Chairman, I 
assure you, we are all interested in 
maintaining. But the 
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that man can ever show in our parliamentary 
career and otherwise—we have come to 
learn— is the dignity of the love of the peo-
ple, loyalty to the masses, and I do hope that 
under your Chairmanship, the word 'dignity' 
will acquire a new dynamic conception, a 
conception that will  arouse     interest  in the 
masses, that will give them confidence, that 
will make itself felt in the day-to-day life  of     
the  people.   Therefore,   Mr. Chairman, I 
assure you our fullest cooperation in 
enriching, enlarging and giving a new 
context and meaning to the words  'dignity'  
and 'democracy'. We do hope,     Sir, that 
under your guidance  and leadership—since     
you have come here ami for the next five 
years—we shall not only hold t0 what was 
good and decent in the past but being a 
dynamic society, we would like you, Sir, to 
show the way how to go forward,   how   to   
combine   the   past with the future and how 
to blend into a common symphony the good 
traditions of the past into the promises of the 
future. I do    hope that in this House under 
your guidance we shall be in a position to 
give an account of ourselves  in the  sense  
that we  not only love what is best in the 
present but we  project     ourselves into  the 
future. 

I once again welcome you on behalf of my 
party and I give you the fulles* co-operation 
and I do hope that a response shall be 
coming. Before I sit down I wish you well in 
this office and I do hope under your 
leadership the federal concepts of our 
Parliamentary democracy as well as 
fundamental rights, norms and privileges of 
the Members of the House and of the people 
outside will be enshrined never to be sullied 
by a party which does not   respect  such  
things. 
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SHRI NIREN GHOSH (West Bengal): 
Mr. Chairman, Sir, on behalf oi our party, 
I welcome you as the Chairman of our 
House. Perhaps it is the first time that a 
Chairman has eome to occupy the Chair 
through a contest since the Congress 
Party and we do not see eye to eye on all 
the issues that face the country. However, 
we were happy when you resigned from 
the Central Government on the issue of 
their doing injustice to the working class 
as a matter of principle. But I would also 
say that we were not happy when you did 
not allow the Kerala State Assembly to be 
convened. In future we should expect you 
as Chairman of the House to function in a 
way so that we can approve all your 
actions and think of you as guarding the 
interests of the Opposition. I would have 
been happy Jf I could say that the federal 
principle has come into play. It is not so. 
But it is true that the battle has been 
joined that the federal principle should 
eome into play and the fight will continue 
in future in all its aspects. In this 
connection, I would naturally expect you 
to see that the intrests of the States are 
properly guarded by the House. I consider 
dignity and decorum is that which can 
only reflect the hopes and aspirations of 
the downtrodden masses of India. Dignity 
and decorum is not just bourgeois words 
to embellish the present system. So I 
would also ask you to remember these 

things when guarding the dignity ana 
decorum of the House. We have seen a 
systematic sort of erosion of the 
privileges of the Opposition. So w« 
would expect you to guard the privileges 
of the Opposition since, however' weakly 
it may be, we hope te represent and do 
represent the working class and the 
downtrodden masse* of the country. 
With these few words, I welcome you as 
the Chairman of our House. 

SHRI CHITTA BASU (West Bengal): 
Mr. Chairman, Sir, I join in the welcome 
that is accorded to you. Although you 
have been elected on the support of a 
political party, I hope and I am 
confidennt that from the moment you 
were elected to this exalted office, you 
have ceased to be a party man. On you 
rests the dignity and decorum of this 
House and it i« the privilege of us t0 have 
you in the Chair. A brilliant leader of the 
M-tonal liberation movement and orga-
niser of the trade union movement in its 
fomative period, you are well-acquainted 
and conversant with the trade union 
movement of this country. Not only that, 
the progressive and socialist thought of 
this country is familiar to you. Therefore, 
Mr. Chairman, we expect and hope that 
the hopes and aspiration which we want 
to reflect here should be properly heard 
by you and through your wise guidance, 
we will be able to discharge our 
responsibilities to the people. With these 
words, I welcome you in this House as 
Chairman I would also say that the 
Centre-State relations have to be re-
assessed and re-evaluated on the basis of 
the changed political context. I think 
under your guidance we shall be able to 
re-assess and re-evaluate the Centre-State 
relatione in the interest of the nation and 
the people of our country. 

SHRI B. D. KHOBARAGADE 
(Maharashtra): Mr. Chairman, Sir, I 
extend a sincere and heart-felt welcome 
to you. You have a vivid experience of 
multifarious activities «s 
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you aie interested in many spheres. You 
are a pioneer of the trade union 
movement  in  this  country.  As  such, 
you have dedicated the major part of 
your life to the working classs and, 
therefore, you can justly be called the 
champion and guardian of the underdog.   
No   doubt,   Sir,  you  have  been 
associated with Parliament for some 
time. But since then there has been a 
considerable change in the composition 
of Rajya Sabha.    As there is a change 
in the political and social situation in the 
country, naturally there would be a 
reflection of that change in this  House 
also.    Sir,  we believe in parliamentary    
democracy.    My own opinion is that 
democracy cannot be successful until    
and unless there is equality,   social     
and  economic,   and there is justice, 
social and economic as well.    As you 
have been a champion of the 
downtrodden people, I hope that you 
will  always  strive  to help  the cause of 
the underdogs and whenever we try to 
raise issues of those people, we expect 
the full support and co-operation from 
you.   Sir, on behalf of the Republican 
Party  of India, I accord you a welcome 
and I can assure you that we will always 
extend our full support and co-operation 
in maintaining the dignity and decorum  
of this august   House. 

THE DEPUTY CHAIRMAN: Mr. 
Chairman, Sir, I wish to offer my 
felicitations to you. You now come to the 
Chair as a veteran. You have been in this 
House and the other House, and you have 
had a brilliant record, and with the 
abundant experience and understanding 
of men and matters you would be able, 
Sir, to steer the debates and the 
proceedings of this House very diligently 
and to the satisfaction especially of the 
Opposition. There will be many 
problems, battles fought inside your 
chamber and on the floor. Passions will 
rise; reason will sag, and then you, Sir, as 
a veteran, will steer the deliberations of 
this House to the shores of calm and 
reason and peace. Again I wish you well. 
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MR. CHAIRMAN: Comrades and 
colleagues, I am extremely grateful to 
hon. Members of this House for their 
kind sentiments and I feel highly hon-
oured. The encomiums you have 
showered on me, on the one hand, make 
me embarrassed and on the other place a 
heavy responsibility on my shoulders. 
My illustrious predecessors who adorned 
this high office are men of great 
Intellectual attainments, known for their 
scholarship and erudition. In contrast I 
am only a common man who has spent 
the better part of his life for the under-
dog. I hope to miaintain the excellent 
traditions set by them and in this I count 
upon your goodwill, cooperation and 
support. 

As you all perhaps know, I am no 
stranger to this House, nor this is my 

! maiden  speech.    It  may  perhaps  be 
styled as an old maid's address! I have 

been connected with the Parliament- 
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ary institutions during the last four decades 
either directly or indirectly and now I am 
returning to my old haunts after a decade. 

I would like to utilise this opportunity to 
thank 'my comrades here and the Lok Sabha 
for electing me to the high office of the Vice-
President of India in which capacity I am also 
ex-officio Chairman of this House. 

I consider the felicitations expressed by the 
Members have deeper significance than mere 
congratulations of an individual chosen to be 
the Chairman of the Rajya Sabha. In my view, 
they represent an urge that changes in the 
composition of the House or in its 
chairmanship, would not in the least affect the 
determination of all of us to bend our energies 
for the national task of speedy and orderly 
development. This House is not merely an 
Upper Chamber: this is representative of the 
States of the Union. In fact, this is the only 
place where the chosen spokesmen of the 
States are constantly and directly in touch 
with the representatives of the Union 
Government. 

In the developing federal structure of our 
country, the Rajya Sabha has a greater role to 
play in the future. From the rich diversity of 
representative opinion we have here, from the 
daily dialogues we will be having on matters 
of moment, will, I am sure, emerge a greater 
unity, a more lasting national consensus. I feel 
it a privilege to be associated with this experi-
ment. 

Today we are facing great economic 
difficulties in different parts of the country 
and we cannot consider them as the 
responsibility of any particular State or the 
Government at the Centre. It is only through 
the united effort of all that we will be able to 
solve them. Apart from this, I would like to 
reiterate that whatever our differences be, we 
should all consider that we belong to one 
nation and that we are Indians first, last and 
always, and 

the seeming diversities are not deep-rooted 
but only superficial. 

While it is held that the duty of the 
Opposition is to oppose, in my humble 
opinion, in a developing country like ours, the 
Opposition has a very important role to play, 
by being responsible as much as the 
Government in achieving for the common 
man the fundamental rights adumbrated in our 
Constitution, especially the right to work and 
the right to live. 

So far as I am concerned, let me assure you 
that I will make no distinction between the 
Members of the Treasury Benches and those 
of the Opposition. I would give the fullest 
opportunity for every Member, to discharge 
his duty. In this connection, I would like to 
emphasise that the Question Hour the most 
effective method of parliamentary control 
over the activities of the Executive—should 
be judiciously used. The Members of the 
Treasury Benches should realise this as an 
opportunity to provide full facts and explain 
the policies of the Government. This will 
produce a happy atmosphere and result in the 
supple-mentaries being reduced. Of course, it 
should be understood, that the Ministers 
cannot divulge information which is against 
public interests. 

In order to facilitate the work of this hon. 
House, I would concede the privilege to any 
hon. Member to see me any day during the 
session between 10.15 A.M. and 10.50 A.M. in 
my Chamber so that he may be able to "make 
any representations on any matter which will 
ensure cordial relations and foster better 
understanding between the Chairman and 
Members and among the Members 
themselves. 

On the last working day of the week I 
would like to meet the leaders of Parties or 
their representatives and the Whips so that we 
may generally discuss and review matters and 
that would facilitate our work. 
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MR. CHAIRMAN: I would like to tell 
the hon. Member that I am in a way new 
to this House. You may explain what 
took place between the Deputy Chairman 
and yourself to me in the Chamber and I 
shall take such action as is desirable and 
necessary. Let us proceed to the next 
item of business. 

 

MR. CHAIRMAN: You will kindly 
•excuse me. You can come and explain to 
me this matter. Kindly sit down now. 
You can explain these matters quietly in 
the Chamber and I will hear you. I am 
absolutely new to what is happening and 
I would like to know more in a detailed 
manner in the Chamber and it will help 
you. Therefore kindly sit down and we 
shall proceed to the next item. 

 

 

MR. CHAIRMAN: Kindly sit down. I 
do not want that today you should show 
disrespect to me. We shall talk over and 
then I shall give you every opportunity to 
put your question or whatever that may 
be. I shall hear you tomorrow morning at 
10.15 and I shall take such action as is 
necessary. 

 

MR. CHAIRMAN: Next item. Pro-
clamation under . . . 

SHRI A. P. CHATERJEE (West 
Bengal): Sir, on one matter we have 
given a calling attention notice .   .   . 

MR. CHAIRMAN: I have already 
explained to you that you can come to 
me in the Chamber and tell me about it 
and I shall take such action as is 
necessary. 

SHRI A. P. CHATTERJEE; Only one 
thing I want to say that it is a very urgent 
matter about which we have given notice 
and you wil] kindly see, if I may say so, 
whether it cannot be put in the list of 
business as early as possible. 

MR.  CHAIRMAN:    We shall  see. 

MR. CHAIRMAN: I am in a    new 
role.


